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(i) DEMAND FOR CONSTRUCTION OF
PROPOSED T'ALCHAR-SAMBALPUR
RAIL LINK.

SHRIMATI JAYANTIL PAT-
N ALK (Cuttack) : The absence of
the proposed 160 kms. Talcher-Sam-
balpur rail link has afTected Orissa’s
economic development. 1 he western
districts of Orissa, which include
Sambalpur, Balangir, Kalahanci and
Sundergarh, possess large mincral
reserves of coal, limestone, bauxile
and china clay ; and have a rich forest
and agricultural belt. Butdueto lack
of direct ratl link, movement oi" both
minecal and agricultural goods is
difficult. I he State Government has
appealed to the Union Government to
give priority for the construction of
thisraillink. Butitisregrettable that
Union Government has not taken
any cffective measures in this con-
nection. Though the Ministry of
Railways has surveyed the proposed
scheMe twice, the survey report did
not make full and judicious evaluation
of the economic prospect of this rail
link and its load factor. A new line
connccting ‘| alcher and Sambalpur
will reduce the distance from Cuttack
and Bhubaneswar to DDelhi substan-
tially, and at the same time relieve
congestion on saturated scctors bet-
ween Cuttack and Kharagpur to Tata
Nagar which are ,at present heavily
worked lines. 1his rail link will
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serve as a link between coastal and
western districts of Orissa, and
expand the hinterland of Paradip
right upto Raipur and Bhilai. The
traffic projection is heavy, as the steel
plant and fertilizer plants are coming
up at Daitari and Paracip of Orissa
respectively. This project will draw
lime stone, dolomite and other
minerals from Katni an<' Satna areas
of Madhya Pradesh, and Biramitia-
pur of Suncergarh district of Oiissa ;
and che goods traffic is expected to be
of .he o1der of more than one millicn
tonnes. 1 he railway survey commit-
tee have not taken into consideration
the incusirial development of the
Stale, to project the traffic position
properly. 1, therefore, urge the
Government to suggest to the railway
committee, which is again undurtaking
the survey at pre:ent, to take the above
matter into consideration. I den.and
that the proposed Talcher-Sambalpur
rail link should be included for cons-
truction in the Sixth Plan.

(111) DELAY IN SETTING UP OF
PETRO=-CHEMICAL PROJECT IN BIVAR.
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(iv) ADEQUATE COMPENSATION BY
D.D.A. TO LAND OWNER ON
ACQUISITION OF THEIR LAND
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(v) ALLEGED DENIAL OF ADMISSION
BY DELHI UNIVERSITY TO

STUDENTS OFB IHAR IN VIEW OF
1042-+3 SYSTEM.
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